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qEF TREgH i ST A

T2 feeet, 3 9, 2026

FLAT. 1131(3F).— Fea (T LT, T TSHE AT HTT 1956 (1956 1 48) (58 =7 =76 T2Tq
Ih ATATHAH FZT AT 2) T 1T 3F 0l ST-GTT (1) BT T& AHAT T TART FId g, Tg THTATT 2l ST
F TETq T o ST F "wgar 5o § NH-68 & TRt 52 & f.61.128.94 (v RfafEwe sifi,
HEHTU) T % J-GUL o (FAIT (AT THO/IEE 9Meey Higd 2-oI[/4-3F FT THET AT(R), TTLEA, Tawe
ST TATAT % A1 TATSI & (o0 ag G ruterd g ST "@ferd avie = sqaet § &ar @ §, UEr 9
FT ST T o ST ST T AT FAT g |

Fr¢ oft =afcr, ST 3<% 9 & RRaeg 8, 5 sfafaam £ amr 37 f s7-am7 (1) F oefi= =i
ST o forT Ut g % ST 9% TS H TH SATAHAT F T i arrd | TEh & % fiae s
AT T T TR |

U Tedeh AT (T T&H STreETd, T97q SDM &7 forfad &9 # woqa it STt 37 IHH 39 e
AT T STUT 377 Team ATTARTN, STIRrshal 0 A HTd =9 H a7 T e To@Ee g g+ s &1

1552 GI/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

AHT T ST UHT A=At it gars F TATq a°T U 3T ST FA & TATq, A FHIS g, o qea9
TSR SATAeTF HH, AL FIT AT AT ST T SATATT T FHAT T SFALATT HL T |

I sAferfera it e 3 it IT-4TRT (2) F 7ef werw wrfersTe grer At A e of sraer sifaw
T |

TH STTERAAT o AT AT ATAT I 6 T@T AT A AT TEH TR 6 Ih FIATAT H ITASE
2 Sl 3 [Raas SARRAT T MLreAT foham ST aaat 3 |

AT
ST 157 o HgaTor forer § NH-68 & .41, 52 & #.51.128.94 = forw s1siq it ST atet! §e=1 Aad

AT HTAAT Wi i A Hier feer

TS T ATH: [EAT oo 1 AT wgETo

#w || grwden || qR e R (g R R | g daea || 9fyw o

HeEAT (SIRIREEIEY) (FFX)

1 2 3 4 5 6
AT HT ATH: TETOT
ATTe T ATH: GEIET
1 ::1 ;(;;d Suney BEil i 0.0855 (a7 ) 0.0855
Total 0.0855

[FT. %. NHAI/PIU-GDM(PLN)/DPR/Patan-Gozariya/2017/3A]
g srHaET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 3rd March, 2026

S.0. 1131(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-68 in the
stretch of land from Km. 52 to Km. 128.94 (Sub Divisional Office , Mehsana) in the district of MAHESANA in the
state of GUJARAT, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDM in writing and shall set out the
grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in person or
by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.
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Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH-68 in the stretch of land from
Km. 52 to Km. 128.94 (Sub Divisional Office , Mehsana) in the district of MAHESANA in the state of GUJARAT

[State: GUIARAT

||District: MAHESANA

SL. No. ||Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 L3 L 4 5 | 6 |
|Taluk: Mahesana |
|Village: Sakhpurda |
! Illill gd Survey lprivate Agriculture 0.0855 (Hectare ) 0.0855
| Total|| 0.0855|

[F. No. NHAI/PIU-GDM(PLN)/DPR/Patan-Gozariya/2017/3A]
SHAIKH AMINKHAN, Director
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